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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No. 434 of 2022 

 

Gurudwara Manak Tabra Prabandhan Committee 
Through its President       ..… Petitioner(S) 
 
 

Versus 

 

State of Haryana and Others     ….. Respondents  
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1. Reply by way of Affidavit of Director 
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Place: Chandigarh     
Date: 20.01.2024 
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